List of cases in which Electronic Service of process has taken place during the month o

District Case No. Petitioner Advocate Date ofDate o
Name VS Registratio Electronic

Respondent n Service o
Process

1 Ms. Pinki,CENTR NIL
District AL
Judge,
Comercial
2 Sh. CENTR NIL
Rajneesh AL
Kumar
Gupta,
District
3 Sh. Mahesh/CENTR NIL

Chandra AL
Gupta,
District
Indoe

4 Ms NishaCENTR NIL
Saxena, AL

District
Judge,
Commercial
5 [Sh. AshwaniCENTR CS COMM -ICICI BANK LTDKUMAR LAW|22.03.2021 (07.04.2021
Kr. Sarpal,AL 1015/21 V/S MANISH  FIRM
District
Judge,
ial
ggf:;’:fg‘;‘a CS COMM —ICICI BANK LTDPUNEET Ki28.07.2020 |08.04.2021
1057/20 V/S  NEELAMBAHLLA
ATHWAL
CS COMM —[ICICI BANK LTDPUNEET Ki15.10.2020 |09.04.2021
1468/20 V/S RAJNI BAHLLA
CS COMM —[ICICI BANK LTDPUNEET K24.03.2021 (09.04.2021
1071/21 V/S KAPILBAHLLA
BATRA
CS COMM —[ICICI BANK LTDPUNEET K24.03.2021 |09.04.2021
1066/21 V/S JASWANT BAHLLA




District Case No.

Petitioner
Name
Respondent

VS

Name

Advocate

Date

ofDate

(o)

Registratio Electronic

n

Service o
Process

CS COMM —-SAMUNDER NEELAM MALIK/09-04-2021 [27.05.2019
806/19 SAREE V/S

SALONI  SUIT

COLLECTION
CS COMM -[ICICI BANK LTDPUNEET K30.03.2021 (09.04.2021
1137/21 V/S HARI OMBAHLLA

YADAV
CS COMM —[ICICI BANK LTDPUNEET K30.03.2021 |09.04.2021
1138/21 V/S HARI OMBAHLLA

YADAV
CS COMM —-NEW  MODELAJAY KUMAR [06.02.2021 [09.04.2021
425/21 IMPEX P LTD

V/S PROVEDA

HERBALS P LTD
CS COMM -[ICICI BANK LTDMANISH 23.07.19 09.04.21
1292/19 V/S PRIYANKADIWAN

JAIN
CS COMM —[ICICI BANK LTDPUNEET K20.05.19 09.04.2021
745/2019 V/S BHAWANABAHLLA

TOMAR
CS COMM —[ICICI BANK LTDPUNEET Ko1.07.19 09.04.21
062/19 V/S RINABAHLLA

CHAUHAN
CS COMM —LOREAL INDIAK G BANSAL 14.01.2020 [15.04.2021
100/20 P LTD V/S

ASHOK KR




District Case No.

Petitioner Advocate Date ofDate o

Name VS Registratio Electronic

Respondent n Service o

Name Process
CS COMM -G P GLOBAL |VIKAS SHARMA 05.11.2020 [15.04.2021
1681/20 IASPHALT P LTD

V/S SONI

COMMERCIAL

ENTERPRISES
CS COMM - AMAN GUPTANAVEEN 12.02.2021 [15.04.2021
548/2021 V/S KAPILGROVER

GUPTA
CS COMM —AJAY BAJAJ V/SSURJEET 05.04.2021 [15.04.2021
1210/21 SUNSTONE SINGH

PUBLICATION MALHOTRA
CS COMM —[ICICI BANK LTDPUNEET Ko01.04.2021 16.04.2021
1991/21 V/S MANOJBAHLLA

KUMAR
CS COMM —[ICICI BANK LTDPUNEET Ko01.04.2021 16.04.2021
1189/21 V/S SHAMABAHLLA

SAHNI
CS COMM —[ICICI BANK LTDPUNEET Ko01.04.2021 16.04.2021
1190/21 V/S ASHUTOSHBAHLLA

TIWARI
CS COMM —[ICICI BANK LTDPUNEET Ko01.04.2021 16.04.2021
1188/21 'V/S SHAKIR ALIBAHLLA
CS COMM —[ICICI BANK LTDPUNEET Ko01.04.2021 16.04.2021
1186/21 V/S  DILSHADBAHLLA

MALIK




District Case No.

Petitioner Advocate Date ofDate o
Name VS Registratio Electronic
Respondent n Service o
Name Process
CS COMM -[ICICI BANK LTDPUNEET Ko05.04.2021 16.04.2021
1218/21 V/S DHEERAJBAHLLA
GAUR
CS COMM -[ICICI BANK LTDPUNEET Ko01.04.2021 16.04.2021
1185/21 V/S BANWARIBAHLLA
LAL
OMP (DTATA CAPITALVARUN BEDI  [30.01.2021 [16.04.2021
COMM —FIN V/S
141/21 KHALSA
CRANES
CS COMM - [CICI BANK LTDPUNEET K10.02.2021 [17.04.2021
V/S NIRMALBAHLLA
RAY
CS COMM —[ICICI BANK LTDPUNEET Ko05.04.2021 [17.04.2021
1204/21 V./SDEVILAL BAHLLA
CS COMM —[ICICI BANK LTDPUNEET Ko5.04.2021 (17.04.2021
1214/21 V/S ROHITBAHLLA
RAWAT
CS COMM —[ICICI BANK LTDPUNEET Ko05.04.2021 [17.04.2021
1212/21 V/S VIKAS BAHLLA
CS COMM —[ICICI BANK LTDPUNEET Ko05.04.2021 [17.04.2021
1215/21 V/S VIJAY GOELBAHLLA




District Case No. Petitioner Advocate Date ofDate o
Name VS Registratio Electronic
Respondent n Service o
Name Process
CS COMM -[ICICI BANK LTDPUNEET Ko05.04.2021 (17.04.2021
1223/21 V/S AMITBAHLLA
MISHRA
CS COMM -[ICICI BANK LTDPUNEET K10.02.2021 (17.04.2021
491/21 V/S RAVINDERBAHLLA
SINGH
CS COMM —[ICICI BANK LTDDEEPAK 01.04.2021 [17.04.2021
1178/21 V/S NEHAKAUSHIK
SHARMA
CS COMM —[ICICI BANK LTDDEEPAK 01.04.2021 [17.04.2021
1182/21 V/S RAHULKAUSHIK
SHARMA
CS COMM —[ICICI BANK LTDDEEPAK 01.04.2021 [17.04.2021
1184/21 V/S RAHULKAUSHIK
CHAUHAN
CS COMM -[ICICI BANK LTDDEEPAK 28.10.2020 [17.04.2021
1611/20 V/S  MAYANKKAUSHIK
JAIN
Sh. CENTR NIL
Manmohan AL
Sharma,
District

Indoe




District Case No.

Petitioner
Name
Respondent

VS

Name

Advocate

Date

ofDate (4]

Registratio Electronic

n

Service o
Process

Vaccant ofWest |NIL
Sh.
Narinder
Kumar, DJ
(Commerci
Sh. GurdeepWest |NIL
Singh, DJ
(Commerci
al Court)-o02
SH. NEW NIL
SANJEEV DELHI
JAIN,
DISTRICT
JUDGE
falaViaV anhrYal
SH. NEW |CS (COMM.)-PUNJAB - 23.03.2021 |01.04.2021
GURVINDE DELHI 127/2021 NATIONAL
R PAL BANK VS. M/S
SINGH, SAI NATH
DISTRICT ENTERPRISES
JUDGE,
ggl\%\g%%?_ CS (COMM.)-CANARA BANK- 24.02.2021 (01.04.2021
0o 76/2021 VS. SH.
MUKESH
KUMAR
CS (COMM.)-CANARA BANKH- 24.02.2021 |01.04.2021
76/2021 VS. SH.
MUKESH
KUMAR
CS (COMM.)-CANARA BANKH- 24.02.2021 |01.04.2021
75/2021 VS. ARUNESH
CHAND
PANDEY




District Case No.

CS (COMM.)-
75/2021

Petitioner
Name
Respondent

VS

Name

CANARA BANK
VS. ARUNESH
CHAND
PANDEY

Advocate

Date

ofDate o

Registratio Electronic

n

24.02.2021

Service o
Process

01.04.2021

CS (COMM.)-
75/2021

CANARA BANK
VS. ARUNESH
CHAND
PANDEY

24.02.2021

01.04.2021

CS (COMM.)-
125/2021

M/S GOPAL DAS
ESTATES AND
HOUSING PVT
LTD. VS. M/S
UTAZZO
SERVICES PVT
LTD.

22.03.2021

05.04.2021

CS (COMM.)-
135/2021

STATE BANK OF
INDIA
VS.RUPALI
COSMETICS
AND  BEAUTY|
PARLOUR

25.03.2021

05.04.2021

CS (COMM.)-
103/2021

V.C. JAIN
DENTEDGE
HEALTHCARE
PVT LTD.

VS.

12.03.2021

05.04.2021

CS (COMM.)-
103/2021

V.C. JAIN VS.
DENTEDGE
HEALTHCARE

PVT LTD.

12.03.2021

05.04.2021




District Case No.

CS (COMM.)-
40/2021

Petitioner
Name
Respondent

VS

Name

M/S LAYOG
SUUPPLY AND
TRADING LLP
VS. SHIV TARA
TRADING CO.

Advocate

Date

ofDate o

Registratio Electronic

n

04.02.2021

Service o
Process

05.04.2021

CS (COMM.)-
40/2021

M/S  LAYOG
SUUPPLY AND
TRADING LLP
VS. SHIV TARA
TRADING CO.

04.02.2021

05.04.2021

CS (COMM.)-
40/2021

M/S LAYOG
SUUPPLY AND
TRADING LLP
VS. SHIV TARA
TRADING CO.

04.02.2021

05.04.2021

CS (COMM.)-
107/2021

M/S KBR
HOSPITALITY
PVT LTD. VS.
SUNIL BALUJA

12.03.2021

05.04.2021

CS (COMM.)-
107/2021

M/S KBR
HOSPITALITY
PVT LTD. VS.
SUNIL BALUJA

12.03.2021

05.04.2021

CS (COMM.)-
144/2021

NOVACARE
HEALTHCARE
SOLUTIONS
PVT LTD. VS.
JAYPEE
HEALTHCARE
LTD.

12.03.2021

05.04.2021




District Case No.

Petitioner Advocate Date ofDate o

Name VS Registratio Electronic

Respondent n Service o

Name Process
CS (COMM.)-NOVACARE - 12.03.2021 |05.04.2021
144/2021 HEALTHCARE

SOLUTIONS

PVT LTD. VS.

JAYPEE

HEALTHCARE

LTD.
CS (COMM.)-CANARA BANKH- 15.03.2021 06.04.2021
115/2021 VS. RAJU
CS (COMM.)-CANARA BANK- 15.03.2021 |06.04.2021
115/2021 VS. RAJU
CS (COMM.)-UNER ARMOURK- 06.07.2020 [06.04.2021
336/2020  [INC. VS. ASHOK|

KUMAR
CS (COMM.)-DLL FIN.- 11.09.2019  06.04.2021
486/2021 SERVICES PVT

LTD. VS. ASHOK

KUMAR & ANR.
CS (COMM.)-DLL FIN.- 11.09.2019  |06.04.2021
486/2021 SERVICES PVT

LTD. VS. ASHOK

KUMAR & ANR.




District Case No.

CS (COMM.)-
634/2021

Petitioner
Name
Respondent

VS

Name

DLL FIN.
SERVICES PVT
LTD. VS. CHOB
SINGH & ANR.

Advocate

Date

ofDate o

Registratio Electronic

n

01.10.2019

Service o
Process

05.04.2021

CS (COMM.)-
634/2021

DLL FIN.
SERVICES PVT
LTD. VS. CHOB
SINGH & ANR.

01.10.2019

05.04.2021

CS -217/2021

M/S HI-TECH-
PIPES LTD. VS.
KAPIL

08.03.2019

08.04.2021

CS (COMM.)-
48/2021

P.N.B.
EMBELLISH

VS.

08.02.2021

08.04.2021

CS (COMM.)-
48/2021

P.N.B.
EMBELLISH

VS.

08.02.2021

08.04.2021

CS (COMM.)-
08/2021

M/S
MOHAN
WELDING
WORKS VS.
ASPEK MEDIA
PVT LTD.

SHRI

10.03.2021

08.04.2021




District Case No.

CS (COMM.)-
08/2021

Petitioner
Name
Respondent

VS

Name

M/S SHRI
MOHAN
WELDING
WORKS VS.
ASPEK MEDIA

PVT LTD.

Advocate

Date

ofDate o

Registratio Electronic

n

10.03.2021

Service o
Process

08.04.2021

CS (COMM.)-
98/2021

M/S
MOHAN

WELDING
WORKS VS.
ASPEK MEDIA
PVT LTD.

SHRI

10.03.2021

08.04.2021

CS (COMM.)-
552/2021

P.N.B. VS. M/S
S.D.
ENTERPRISES

00.11.2020

09.04.2021

CS (COMM.)-
162/2021

S.B.I.
PAWAN
SHARMA

VS.

05.04.2021

09.04.2021

CS(COMM.)
-163/2021

S.B.1.
PAWAN
SHARMA

VS.

05.04.2021

09.04.2021

CS (COMM.)-
169/2021

BRAJESH
KUMAR PROP.
VS.
AMATERASU
FOODS PVT
LTD.

06.04.2021

12.04.2021




District Case No.

CS (COMM.)-
50/2021

Petitioner
Name
Respondent

VS

Name

P.N.B. VS.
SANJAY SINGH

Advocate

Date

ofDate o

Registratio Electronic

n

10.02.2021

Service o
Process

12.04.2021

CS (COMM.)-
64/2021

INDIAN

OVERSEAS
BANK VS. ANIL
KUMAR

19.02.2021

15.04.2021

CS (COMM.)-
66/2021

M/S VEIRA
ELECTRONICS
PVT LTD. VS.
SHREE
VAISHNAVI
TRADERS

19.02.2021

15.04.2021

CS (COMM.)-
66/2021

M/S VEIRA
ELECTRONICS
PVT LTD. VS.
SHREE
VAISHNAVI
TRADERS

19.02.2021

15.04.2021

CS (COMM.)-
164/2021

SHRI YOGESH
CHANDERA VS.
SHRI ANIL
DHANDIYA

05.04.2021

16.04.2021

CS (COMM.)-
164/2021

SHRI YOGESH
CHANDERA VS.
SHRI ANIL
DHANDIYA

05.04.2021

16.04.2021




District

Case No.

Petitioner
Name
Respondent

VS

Name

Advocate

Date

ofDate (4]

Registratio Electronic

n

Service o
Process

CS (COMM.)-SHRI YOGESH- 05.04.2021 [16.04.2021
164/2021 CHANDERA VS.

SHRI ANIL

DHANDIYA
CS (COMM.)-SACHIN GUPTA- 13.04.2021  [20.04.2021
179/2021 VS. BHARTI

AXA GENERAL

INSSURANCE

LTD.

11

SH. SANJIV
JAIN, LD.
DISTRICT
JUDGE
(COMM.)-

NEW
DELHI

NIL

12

SH. PREM

KUMAR
BHARTWA
L,
DISTRICT
JUDGE

Lo e W~ ww o

13

SH. VINAY|
KUMAR
KHANNA,
DISTRICT
JUDGE

'faraVViaVarirYal

SOUTH

NIL

NIL

SH. RAJ
KUMAR
CHAUHAN,
LD.
DISTRICT
JUDGE
(COMMERC

TAL-

SOUTH

NIL




District Case No. Petitioner Advocate Date ofDate o
Name VS Registratio Electronic
Respondent n Service o

Name Process

15MS. RAJ NIL
RANI
MITRA,
DISTRICT
JUDGE
(COMM-
02), SOUTH

EAST
DISTRICT
1 SH. EAST |NIL

6 SANJAY

NYYT A TwWT A W

17Sh. LaxmiNORTHNIL
Kant Gaur, -EAST
District
Judge

(Commerci

MS. Shahda NIL
NIVEDITA ra

AwYww

MS. NIL
SUKHVIND
ER KAUR

Sh. VinodNorth- NIL
Kumar, West
Ld. DJ

21 MS.North NIL
BARKHA
2 SH. SOUTH NIL
2 HARISH WEST
DUDANI,
DJ
(COMMERC

TATN

N=B -

N




	Form-3

